
S.NO APPEALNO ORDERNO'. i DATEOF ORDER DATEOFWHICH

RECEIVEDFROMTHE ORD~R
P5 TO HON'BLE DISPATCHED

:PRESIDENT/VICE
:.PRESIDENT/MEMBERS

1. E/51220/2019 F.OA/50192/2020 [19/02/2020 20/02/2.020

2. ST/53277/2018 F.OA/50193/2020 . 19/02/2020 20/02/2020

3-4. E/51210-51211/2019 F.OA/50194- ,19/02/2020 20/02/2020

50195/2020

5. ST/53363/2018 F.OA/50196/2020 j 19/02/2020 20/02/2020

6-7. E/51215/2019 & F.OA/50197- : 19/02/2020 20/02/2020

E/51217/2019 50198/2020

8. E/50954/2019 F.OA/50200/2020 ',19/02/2020 20/02/2020

9. ST/51437/2018 F.OA/5020li/20'i.Q i i9/02/2020 20/02/2020

10. ST/52805/2018 F.OA/50~02/2020 19/02/2020 20/02/2020

1l. E/53416/2018 F.OA/50203/202P 119/02/2020 20/02/2020

12. 5T/53884/2018 F.OA/50204/202:0 1'.19/02/2020 20/02/2020

13. E/51010/2019 F.OA/50205/2020 . 19/02/2020 20/02/2020

14. ST/51556/2019 F.OA/50206/2020 . 19/02/2020 20/02/2020

15. 5T/51549/2019 F.OA/50207/2020 ' 19/02/2020 20/02/2020

16- E/51499-51503/2019 & F.OA/502Q9'- 1 •
' +9/02/2020 20/02/2020

32. E/51505/2019 &E/51507- 50225/2.020

51513/2019 &E/51517-
,

51520/2019
33. ST/53707/2018 F.oN50226/2020 :19/02/2020 20/02/2020

34. E/53386/2018 F.OA/5024 ~/2020 '-19/02/2020 20/02/2020

35. E/51290/2019 F.bA/50228/2020 • i9/02/2020 20/02/2020

36. E/50940/2019 F.QA/50229/202JJ -+9/02/2020 20/02/2020

37. E/51078/2019 F.OA/502W/202O i-19/02/2020 20/02/2020

38. E/53729/2018 F.OA/5Un4/2019 . 20/02/2020 20/02/2020

39. E/50890/2019 F.OA/50232/2020 20/02/2020 20/02/2020

40. C/50147/2020 F.OA/5023 ~/202.o '20/02/2020 20/02/2020

41. E/51147/2019 F.OA/502~4/202.o 20/02/2020 20/02/2020

42. 5T/51528/2019 F.OA/50235/2020 20/02/2020 20/02/2020

43. E/54063/2018 F.OA/50236/202;O , 20/02/2020 20/02/2020

44. 5T/50087/2019 F.OA/50237/2020 20/02/2020 20/02/2020

45- E/52972-52973/2018 F.OA/50238,- 20/02/2020 20/02/2020

46. 50239/202ci

47. 5T/50185/2019 F.OA/50241/2020 20/02/2020 20/02/2020

48. E/51572/2018 F.OA/50242/2020 . 20/02/2020 20/02/2020

49. ST/5377 4/2018 F.OA/50269/2020 .20/02/2020 20/02/2020

50. ST/52034/2018 F.OA/50270/2020 20/02/2020 20/02/2020

5l. E/52505/2018 F.OA/502 71/202.0 20/02/2020 20/02/2020

52. 5T/53310/2018 F.OA/50272/2020 ' 20/02/2020 20/02/2020

53. E/50785/2019 F.OA/50273/2020 20/02/2020 20/02/2020

54. E/50816/2019 F.OA/5027 4/2P20 20/02/2020 20/02/2020

55. 5T/51090/2019 F.OA/50275/2020· 20/02/2020 20/02/2020

SINGLEMEMBERBENCH
WEEKLYDISPATCHSTATEMENT
FROM 17/02/2020 TO 21/02/2020



56, 5T/51348/2019 F,OA/50276/2020 20/02/2020 20/02/2020

57, E/51370/2019 F,OA/50277 /2020 20/02/2020 20/02/2020

58, C/53867/2018 F,OA/50278/2020 20/02/2020 20/02/2020

59, 5T/51585/2019 F,OA/50279/2020 20/02/2020 20/02/2020

60, ST/51305/2019 F,OA/50280/2020 20/02/2020 20/02/2020

61- E/51297/2019 & F,OA/50281- 20/02/2020 20/02/2020

62, E/51352/2019 50282/2020

63 E/52083/2019 F,OA/50283/2020 20/02/2020 20/02/2020

64, 5T/52112/2019 F,OA/50284/2020 20/02/2020 20/02/2020

65, ST/51054/2019 F,OA/50285/2020 20/02/2020 20/02/2020

66, E/51003/2019 F,OA/50286/2020 20/02/2020 20/02/2020

67, E/51401/2019 F,OA/50287/2020 20/02/2020 20/02/2020

68, E/51383/2019 F,OA/50291/2020 , 20/02/2020 20/02/2020

69, E/51020/2019 F,OA/50295/2020 18/02/2020 20/02/2020

MISe. ORDER
70, E/52545/2019 M,O/50089/2020 ;20/02/2020 20/02/2020

~~.v~
Assistant Registrar

(SINGLEMEMBERAPPEALBRANCH)
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